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esr?TRAL ADMIKISrSATIVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHI.

OA-162&/200I

New Delhi this the 6th day of August, 2001

Hon'ble Sh. S.R. Adige, Vice-Chairman(A)
Hon'ble Dr. A. Vedavalli, Member(J)
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Mohd. Sa1ahudd i n,

3/o Sh. Mohd, Suleiman,

R/o 57, Kavita Colony,
Nangloi, Delhi-41.
Raj Kumar,
TGT Sanskrit,

SBV No.2,

Tilak Nagar.
Mamta Kakkar,

D/o Sh. Charan Das Kakkar,

TGT Hindi,

SKV Nithari,.
New Delhi.

Hardeep Kau Channa,
D/o Sh. D.S. Chanana,

TGT (English)
SKV Jangpura,
New Delhi.

Lalita Goel,

W/o Pawan Garg,
TGT (Natural Sc.)

GBSSS Narang Colony,
New Delhi.

Daya Nath Jha,

TGT (Sanskrit)

GBMS Lado Sarai,

New Delhi-30.

Meena Nag,
D/o Sh. A.K. Nao,

TGT (Sanskrit)

GS School, Lado Sarai,

New Delhi-30.

Shoblia Rani Gupta,
TGT (Sanskrit)

RCSKVD Block,

Jehangarpur,
New Delhi.

Ar chana Gar a,

TGT (SociarSc)
RCSKVD Block,

J ehangarpur i,
New Delhi.

Monica Gupta,
TGT (SST)

RCSKVD Block,

Jehangarpuri,
New Delhi.

Surjit Singh,
TGT (Sanskrit)
GbS Schoo1,

L Block, Hari Nagar,
.New Delhi—64.
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12. jyoti Babbar,
TGT (Maths)

GGMS, E Block,
JehaiiQ'irpur i,

Mew Delhi.

13. Eenu Vasishta,

TGT (English)
GBM School,

Mimri Colony,
Delhi.

14. Smt. Mon i ka,

W/o Sh. Sh. Arun Kumar

R/o Ramesh Magar,
New Delhi. .... Applicants

(through Sh. Jagdev Singh, proxy for Dr. Surat Singh,
Advocate)

Versus

1. Govt. of NCT of Delhi

through the Secretary(Education)
old Secretariat,

Delhi.

2. The Director of Education,
e  Govt. of NCT of Delhi,

Old Secretariat,

Delhi.

3. The Delhi Subordinate Services

Selection Board, UTCS Building,
Shahdara,

Delhi. .... Respondents

(through Mrs. Avnish Ahlawat, Advocate)

ORDER (ORAL)

Hon'ble Sh. S.R. Adige, Vice-Chairman(A)

Ei^oxy counsel for applicantb seeks periiiission

to withdraw OA-1626/2001. Permission granted. The OA

is, therefore, dismissed as withdrawn.

(Dr. A. Vedavalli) (S.R.
Member(J) V i ce-Cha i rman(A)

. Adige/
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